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have aluminium plant in Orissa. And 
there is proposal for an Aluminium 
Plant in Andhra Pradesh. The invest-
ment d ecision is yet to be taken. 

The hon. Member has a sked  about 
Ratnagiri. Raitnagiri Aluminium.-Pro-
ject was sanctioned in 1974 for produc-
tjon of one lakh tonnes of alumina 
and 50,000 tonnes of 'Bluminium per 
annum. But the project ~ d not be 
taken up due to financial constraints. 
It was reviewed when the Sixth Five 
Year Flan was in its formulation 
stage, Then it was suggested that 
the capacity of this project should be 
increased to a large extent. But for 
that more bauxite is needed. To meet 
the requirement of bauxite MEC has 
been asked to draw up a detailed ex-
ploration programme of the area. 

About Gujarat the Hon'ble Member 
should know that Gujarat Government 
bas a proposal to set up an Alumina 
ulant there. 
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Quit Notice Serviced to Non-Mizos by 
Mizo Insurgents 

+ 
t195. SHRI B. V. DESAI: 

SHRI/DAULAT RAM SARAN: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether it is a fact that about 
1000 people have left Mizoram in panic-
as the deadline set for the i~ 

to quit the Union Territory in the 
no.t'ce served by the MNF insurgents 

drew nearer: 

(b) if so, whether it is also a fact 
that the death  t oll in violent attacks 
on non-Mizos by the MNF elements 
have mounted to a great extent, if so, 
the details thereof; and 

(c) the steps Union Guvernment 
h ave taken to curb the activities of 
the MNF and to restore confidence 
among the non-lVUws r ~di  in Mizo-
ram? 

THE MINISTER OF STA TE i~ THE 

IV. INISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR) : 

(a) to (c) B etween 14th and ?3rd J u ne, 
1982, the MNF persons  indulged i n  9 
violen t incidents involving tre kil1ing 
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of 2 MiM and !J non-M1zos. NinQ 
persons involved in these inciden s 
have been arrested. The U.T. authori-
ties had taken steps for the safety of 
n on-Mizos scatterea in different 
places in Mizoram but some people 
left Mizoram on their own accord. 
Quite a few of them have since re-
turned. UT authority have been ad-
vised to deal firmly with the forces of 
disorderly to ensure peace and nor-
malcy in Mizoram. There has b een no 
incident after  23ra June, 1982. 

SHRI ;B. V. DESAI: So far as this 
particular .incident is concerned, the 

reply says that 2 Mizos and 9 non-
Mizos have been killed . But this is 
not the only incident in that area. In 
the entire eastern part of the country 
like Mizoram, Nagaland, Manipur and 
more so Assam, such incidents have 
been happening. The problem re-

quires politico-economic solution. H a 
the Government taken steps to put in 
m ore money and more aid in that area 
so that the economic problem of the 
people there  is solved and they become 
a little bit m ore conscious politicaHy? 

THE MINISTER OF DEFENCF. AND 
HOME AFFAIRS (SHR I R. \EN-

~ ... KATARAMAN): Go\'ernmeni are fully 
aware that it is only by imoroving the 
standard of life of the people in that 
area that we can find ::i. permanent 
solution to this problem. But, in 
order that economic aid ma·f be given, 
there must be some stability. You 
cannot pour money where there is no 
stability. We must have a modicum 
of stability in order to start 
ecornomjc SC'hemes, viable sche-
mes, productive schemes, employment 
schemes and so on. Unfortunatelv in 

I 

this area the requisite amount of poli-
tical stability is not there and we 

' find it very difficult notwithstand.ing 
all our endeavours to assist in the 
economic development of the region, to 
go ahead with it. I hope people will 
understand that even for the purpose 
ot economic development a measure 
of political stability and political 
pe ec · nee ssary. They will have to 
be ensured. 

SiiRt B. V. DESAI: I entirely corf--
cur with the observations of the hon. 
Horne Minister. But already 2-1/ 2 
years are over. Is it not a long period: 
to decide whether political stubilityr 
should come earlier or economic re-
generation-which should be the first 
and which should be the last? My 
only submission is that we should not 
allow things to go too for beyond our-
control. May I know whether suffi-· 
cient attention is being given by the-
Government of India in this direction.,. 

HHRI R. VENKATARAMAN: As 
he ho.n. Members know, f-Or a long 
tine we have carried out very patient 
negotiations with Lal ~  oril.v for 
the purpose of finding a political 
solution to this problem. But . if the 
gentleman puts impossible conditions, 
it wo,uld not be in the interest of' he 
people of JVIizoram itself to accept. 
those terms. For instan<;a, how can 
Government accept the demand that 
the present duly-elected Government 
should be dismissed? It is not possi-
ble. In fact we suggested to Lal 
Denga that he can face the elections,. 
get elected and form the Government. 

He is entitled to do it. On the con-
trary, he wants to put the cart before 
the horse. He wants the Government 
to be dismissed and himself installed 
there. It is because of ttese things 
that the efforts Of the Government 
are being nullified. 
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SHBI R. VENKATARAMAN: I 
must confess· that 'we have no informa-
tion as to which countries are financ-
ing it. Government have some in-
formation that money is l)Ouring into 
that area. We do not know where-
from it comes... (Interruptions) 

'lr ii ~  r~~ : ~ ~ ~ :t.-
{r;r ~ ~  ~  'St<til<: <tiT \jfCfrar ~i  ... 

( ~  4t:ff") 

SH,RI R. ~  It you 
'1 all want it, I will answer it, if only 
you give me the time to answer it. If 
you go on shouting, I will not be in a 
position to answer it. 

The point is very clear. They do 
not come through normal channels, 
they come tboug:ti surreptitious ways 
ana it is very difficult to find out by 
what surreptitious ways they are 
coming. Therefore, when I said that 
the Government have some infonna-
ti-on that money is coming in, but not 
wherefrom it comes or bow it cOJ'lles. 
I am perfectly r.lght, I did not say 
anything which is wrtong. 

Then the hon. Member wanted to 
know what we are doing about it. 
certainly, we at'e having the Border 
Security Force, the army is active, all 
these people are combing that area to 
find out whether infiltrators are com-
ing into. this area and trying to dis-
turb the peace. When we do this, 
there is a hue and cry. It is in the 
interest of the nation that we do acti-
vise our Border Security Force and 
other forces to stop the infiltrutors 
from coming into this area. 'This is 
what we are doing now. 

DR SUBRAMANlAM SWAMY: 

"'° The Home Minister seems to be out 
of sorts in replying to this particular 
question. First of all, be informed 
the HouSe that economic d<?velopment 
would solve the problem. Actually, 

Mizoram . has the highest literacy rate 
and its per caf)ita income is higher 

than in most other parts of India. So,. 
it ·has got nothing to do with the eeo- ' 
nomic development, Sir, the real 
question is whether the Government is 
able to convince the people there that 
they are sincere in whatever i i~  

deals they make. So, Mr. Morarji 
Desai took a certain stand (Int.errup--
ti.ons) Sir, is Morarj,i Desai' unparlia-· 
mentary? (Interruptions) 

MR'. SPEAKER: Why :::t:re JOU blush-
ing, Sir? 

SHRI INDRAJIT Y ADA V: Sir,. 
he wanted Sikkim to go out of India. 

DR. SUBRA1\.1ANIAM SW AMY : . I 
have to defer..tl him. He never said 
that. He only said that the take-over 
was wrong. He never said that it 
should go out. 

Any way, Mr. Morarji Desai when 
he was Prime Minister took a certain 
'stand. Now, this Government in order 
to show ifs difference, ~d into a 
palitical understanding with Mr. Lal 
danga. Now the Minister says that 
we cannot agree to his impossible de-
mands, as for example, the resigna-
tion of the Government there-,! Sir, 
in Kashmir, in order to bring SBeikh 
Abdullah back, they made their own 
Government resign, And here he 
says he cannot do that. TJ:erefore, I 
would like to put it to. the Miniser 
whether it is a fact that your lack of 
faith in implementing the political 
understanding with Mr. Laldenga is 
responsible fnr th,, present mess 

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI}: Sir, es 
usual the hon. Member's side is 
slightly distorting the facls. 

DR. SUBRAMAMANIA.M SW AMY: 

As  usu a1 you say? 

(Interruptions) 

SHRIMATI INDIRA GANDHI: I 

had invited Mr. Laldenga and given 
a commltment that he cvuld safely 
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'<;ome t0 India before my Government 
. ~  defeated in 1977. Naturally, 
pen we came back, l t elt tba t I 
should stand by. my r,')mmitment. 
HQwever, h ~ he '.came here d~r 
tli.e impression that the successor 
Government would honour our com-
in.itment, he was a,r-rested l>:v the Jana-
to. Partv G r ~  He sent messa-
ges of distress .lo. ~  throuah various 
means. That is why we talked with 
him with all sincerity. In fact we 
accepted almost every one o! his de-
mands. But it did seem to be-and 
this I told Mr. Laldenga himsell-that 
towards ·the end, for· some reason, he 
did not seem to want fin. agreement, 
Every time we accepted any point 
raised by him, and · r went Gut cf my 
Way even ~ri some ·matters on which 
·some ·people thought we should not 
give in,· ~ found a new excuse, We 
can ask our own Chief Minister to 
resign-we cannot force them to do 
· ~  asking another party's Chief 
Minbter to resign is. certainly more 
difficult. · Besides, what would it 
solve? What one group is doing today, 
the other group would do tomorrow. 
Tbe situation there is one of a great 
deal of violence. If the Government 
is changed through elections, at least 
the elected government would face it. 
But by di:smissing the government \\e 
would have the blame for contin-;.ied 
violence. I don't think the vicJence 
would have stopped. The situation 
there fs a very complex one. It is 
true that more people there are well 

ducated. However, lt is also true 

that because of education, they have 

much higher expectation. ThoSe ex-
pectaticms are difficult to fulfil unless 

there is peace and harmony, Jn which 

Programmes can .be taken up and 

given the opportunity of succeeding. 

If officials are murdered as they are 

t oday, it is even becaming impcssible 

to find efficient people to serve there 

MR. SPEAKER : Question Hour is 

ver. 
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